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(SHRI M. ARUNAGHALAM ): (a ) DDA re- 
ports Dm  the slum wing of D e N  Develop­
ment Authority had allotted 92 flats on cash- 
oown pw  m motnoK 10 in t rsg iiirifn i 01 
ivo 3  rv g w n o n  scnem# announoM for 
slum dweMars and othars altar receiving 
thair optjpns rsgaiding mods of payment

jb) DOA rsports that ths spadflc draw 
was halo in January, 1991.

NuA m t  Projects In fonrtpn Oauntrlaa

2400. SHRI RAMESH CHENNiTHALA: 
WiH ths PRIME M INISTER bs pleased to 
state:

(a) whathar tha Qovammant have any 
proposal for undertaking nudear projects In 
any foreign country; and

(b) if so. the details thereof?

TH E M INISTER O F S TA TE  IN TH E 
M INISTRY O F PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRtMATt 
M ARGARET ALVA): (a) No. Sir. Tha Gov­
ernment does not have any proposal for 
undertaking nudear power projects in any 
foreign country as of now.

(b) Does not arise.

Regional Development during Seventh 
Five Year Plan

2401. SHRI V. KRISHNA RAO:
SHRI C . P. MUDALA G H I-

YAPPA:
SHRI K. H. MUNIYAPPA:

WIN tha Minister of PLANNM G AND . 
PROGRAMM E Implementation be pleased 
to state.

(a) whathar even after seven Five-Year 
Plans the Government have not yet achieved 
equitabie regional development in the coun­
try;

(b) if so. the reaaons thereof; and

(c) the remedial steps takerVpmpossd 
to be taken in this regard?

TH E  M INISTER O F S fX TE  M  TH E 
M INISTRY O F  P U N N IN G  AND PRO­
GRAMME IM PLEM ENTATION (SHRI H.R. 
BHARDW AJ): (a) to (c). It is not correct to 
say that equitable regional development has 
not been aohleved. There are atW backward 
areas. .Balanced regional development in­
cluding development of backward areas 
within a State is very much an objective of||hA IgauklAMiAMVW pMnnwip piOOMw* IvT̂ piwVTlwVv*
taHon of this objective, so far as regional 
development is concerned, is tempered by 
certain inherent, historic and other charac­
teristics of regions such as difference in 
resources endowment, disparities in availa­
bility of infrastructural facilities, physiogra­
phic factors and geographical conditions. So 
far as development of backward areas within 
respective States is concerned, it is actually 
the reeponsibUHy of the concerned States to 
plan tor this and execute programmes 
through appropriate machinery established 
by them . In this the Central Government 
help them through the mechanism of trans­
fer of resources under modified formula.* 
previously known es ‘Gadgil Formula', spe­
cial area programmee and devolution c l non­
plan resources by the Finance commission.

Mbie Sltee In Indian Ooeen

2402. SHRI BHUPINDER SINGH 
HOODA: WiH the PRIME M INISTER be 
pleased to stele:

(a) whether the recent survey conducted 
by the National Institute of Oceanography 
have helped in identifying many mine sites in 
the Indian Ocean;

(b) if so, the details thereof;

(c) whether theee mine sites are located 
outside the country's exclusive economic 
zone; and

(d) if so. whether India has taken any 
stepe to claim the right for exploiting these 
sites?
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TH E  MINISTER O F  S TA TE  IN TH E 
M INISTRY O F  PERSONNEL PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
M ARGARET ALVA): (a) and (b). No, Sir. 
However, based on the surveys conducted 
by the National Instituted of Oceanography, 
Goa, sines 1982, in the Central Indian Ocean 
Basin, a'Mine site was identifed earlier and 
a site measuring 1,50,000 sq. km. was allot­
ted to India in 1987, by tha International 
Seabed Authority.

(c) The mine site is located outside 
India's Exclusive Economic Zona.

(d) Does not arise in view of (a) and (b) 
above.

Performance by Public Sector Under* 
takings

2403. SHRIM ATI VASUNDHARA 
RAJE:Will the PRIME MINISTERbe pleased 
to state:

(a) whether some public sector under­
takings have improved their performance 
during the year 1991-92, if so. the details 
thereof;

(b) whether some of these Public Sector 
Undertakings are likely to come out of red by 
the end of the current financial year;

(c) if so, the details thereof ; and

(d) the steps taken to improve the per­
formance of these units?

TH E  MINISTER O F S TA TE  IN TH E 
MINISTRY O F INDUSTRY (SHRI P.K. 
THUNGON): (a) to (c). As per the avaHsfcle 
information uplo 1990-91, nine PSEs who 
had made loeeos during the previous year 
have earned profits. Theea are:

1. Maharashtra Elok;, ^n e tt Lid.

2. Visvesvarayya Iron Ltd.

3. Northern Coalfields Ud.

4. Pyrites, Phosphates & Chemicals Ltd.

5. Mazagon Dock Ltd.

6. N EP AU d.

7. Air India Charters Ltd.

8. National Building Contn. Corpn. Ltd.

9. Spices Trading Co. Ltd.

(d) Enterprise specific action is taken by 
the concerned administrative Ministry/De­
partment or the Management of the enter­
prises to improve the performance of the 
loss making PSEs. These are modernisa­
tion. upgradation of technology, improve­
ment of product mix, financial and manage­
rial restructuring of the PSe etc.

Industrlsl Growth Centree In Ralchur 
and Dharwar, Karnataka

2404. SHRIOSCAR FERNANDES. Will 
the PRIME MINISTER be pleased to state:

(a) whether any proposal for establish­
ment of Industrial Growth Centres at Raichur 
and Dharwar in Karnataka is pending with 
the Union Government; and

(b) if so, the time by which this proposal 
is Ifcely to be cleared?

TH E  MINISTER O F S TA TE IN TH E 
MINISTRY O F INDUSTRY (PROF. P.J. 
KURIEN): (a) No Sir,

(b) Does not arise.

Foreign collaborations

2405. SHRI K.P. SINGH DEO:
SHRIMATI SUMITRA MA- 

HAJAN: *
SHRI RAM NAGINA MISHRA.

Will the PRIME MINISTER be pleased 
to state:


